
w
{sb
n xl- i:r.l

No. 10/03/202File 1-NCLT

{rsfiqoqifi fqf} erlYo{q/ NATI0NAL COMPANY LAw TRIBUNAL

uar fla. <io-s.
fr. fr- st o-qdffi. at$ rlE'

6'l' Floor, Block-3,

CGO ComPlex, Lodhi Road'

d ffi/New Delhi- 110003

ffiq / Dated: 8th April 2021

ORDER

ThereshallbeSpecialBenchfroml2.4.2o2ltol6.4.202ltoattendthematterslisted
before Hon,ble Acting president Shri t].S.v. prakashKumar and Hon'bre Shri Hemant Kumar

Sarangi, Member (Telhnical). Hon'ble Shri Hemant Kumar Sarangi' Member (Technical) is on

leave. The bench shall comPrise of:

I Bench at NCLT' N

1. Shri B.S.V Prakash Kumar, Acting President

2. Shri Kapal Kumar Vohra, Member (Technical)

1. Shri B.S.V Prakash Kumar' Acting President

2. Shri I-.N. Gupta, Member (Technical)

The Constitution of Bench is as per section 419 (3) of the companies Act' 2013'

Thisisinpartialmodificationoforderofevennumberdated23.2.2o2lfroml2.4,2021lto
16.4.2021 onlY.

'fhis issues with the aPProval of Hon'ble Acting President, NCLT' h*, ,/
(Shiv hhm P/rnva)

Registrar, NCLT

Copy to:-

1.

2.

3.

4.

P.s.toHon,blePresident,NationalCompanyLaw.I.ribunal.NewDelhi'
Hon'ble Members, National Company Law'fribunal'

Secreatry, National Company Law'fribunal'

Officers of National Company Law Tribunal, Principal Bench' New Delhi/Kolkata/Mumbai/ "

chennai/Ahmedabad/Allahabad/Bengaluru/chandigarh/Guwahati/Hyderabad 
I !aipurl cuttack/

6.

7.

8.

Kochi/ Amaravati/Indore'

5. ps to .loint Secretary, (Sh. Gyaneshwar Kumar Singh) Ministry of corporate Affairs' New

Delhi.

NCLT web sitei Notice Board'

ThelnstituteofCharteredAccountantsoflndia'lTO'NewDelhi'
The lnstitute of company Secretaries of India, lcSI' House 22' Institutional Area', Lodhi

Road, New Delhi - 110003'

g. The Institute of cost Accountants of India, cMA Bhawan' 3 lnstitutional Area' t'odhi Road'

New Delhi-110003

10. All Council.


